Process for formulating the five year plan
387. SHRI RAM KRIPAL YADAW : Will the PRIME MINISTER be pleased to state:

(a) the system/process for formulating the five year plan being taken care by the Planning

Commission; and

(b) the details thereof as this five year plan directly affects the citizen of the country and
process is being adopted for formulation/finalization of five vear plan must be known to our

citizen?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING
{SHRI ASHWANI KUMAR): (a) and (b) The Planning Commission is in the process of preparing
the Twelfth Five Year Plan. The Commission has prepared an Approach to the Plan based on the
direction of the Full Planning Commission, in-house discussions and wide ranging stake-holder
consultations conducted across the country with State governments, Panchayati Raj institutions,
other organizations representing various citizens' groups and a web-based interactive
consultation with public. The approach outlines the broad framework of the Plan. It has been
approved by NDC. Various Steering Committees and Working Groups have been set up to outline
sector specific issues and action points in line with the Approach. The detailed Plan is prepared on

the basis of reports of the Steering Committees.
Developmental schemes of Government

1388, SHRI BAYI SHANKAR PRASAD
SHRI SHIVANAND TIWARI:

Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that 14/ developmental schemes are being run in the country by

Government;
(b) ifso, the details thereof;
(c) the Ministry-wise number of schemes with which these are related to; and

(d) the average annual expenditure to be incurred on the implementation of these

schemes during the last five years ?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING
{(SHRI ASHWANIKUMAR): (a) to (b) At present, 147 Centrally Sponsored Schemes (CSS) are
being run in the country by the Union Government. These schemes are implemented through the
State Governments/their agencies. Planning Commission allocates Plan funds for these Schemes
to respective Ministries/Departments. State-wise allocations/releases for these schemes are

made by the administrative Ministries

TOriginal notice of the question was received in Hindi.
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concerned; which are based on various factors including performance of the schemes and

furnishing of Utilization Certificates.

(c) The Ministry-wise list of Centrally Sponsored Schemes is given in Statement (See
below).

(d) The Ministry-wise/scheme -wise Budget Estimates during last five years, as included
in the respective Statements of Budget Estimates (SBES) is given in Annexure. [See Appendix
224 Annexure No. 1]

Statement
Ministry-wise list of Centrally Sponsored Schemes

CENTRALLY SPONSORED SCHEMES as per SBEs

Sl.No. Schemes/Programmes

1 2

DEPARTMENT OF AGRICULTURE AND COOPERATION

1. National Food Security Mission (MFSM)

2. MNational Horticulture Mission

3. Micro Irrigation

4. Macro Management of Agriculture (MMA) Scheme

5. Integrated Qilseeds, Oil Palm, Pulses and Maize Development (ISOPOM)

6. Technology Mission on Horticulture for MNorth East Region including Sikkim,

Uttarakhand, H.P and J&K

7. Support to State Extension Programmes for Extension Reforms

8. MNational Bamboo Mission

9. Mission Mode Project on Agriculture - National e-Governance Plan (NeGP)
10. National Mission on Seed (MNew Scheme)

1. Mational Project on Management Soil and Health

12. Technology Mission on Cotton (TMC)
13. Rainfed Area Development Programmes

DEPARTMENT OF ANIMAL HUSBANDRY, DAIRYING AND FISHERIES
14. Livestock Health and Disease Control

1. MNational Project for Cattle and Buffalo Breeding
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2

6.

17.

18.

0.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

3.

32.

33.

34.

35.

36.

37.

National Diary Plan (Separate Scheme from 2011-12)

Special Package for 31 Suicide Prone Districts

Development of Marine Fisheries, Infrastructure and Post Harvest Operations

Project for Dairy Development

Centrally Sponsored Fodder Development Scheme
Poultry Development (Improvement of poultry etc.)
Livestock Insurance

MNational Scheme of Welfare of Fishermen
Development of Inland Fisheries and Aquaculture
Establishment/modernisation of rural slaughter houses
Utilization of Fallen Animals

Conservation of Threatened Livestock Breeds
Livestock Extension and Delivery Services
DEPARTMENT OF COMMERCE

ASIDE

MINISTRY OF COMMERCE AND INDUSTRY

(Department of Industrial Policy and Promotion)
Package for (Other than North East) Special Category States
NEIPP, 2007

MINISTRY OF ENVIRONMENT AND FORESTS

National River Conservation Plan (NRCP )
MNational Afforestation Programme
Project Tiger
Conservation of Matural Resources and Ecosystems

Integrated Development of \Wild Life Habitats

Intensification of Forest Management (former Integrated Forest Protection Scheme)
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38,

39.

40.

1.

42.

43.

44,

45.

46,

a7,

48.

49.

50.

51.

52.

53.

54.

55.

56.

5/,

58,

Project Elephant

Environmental Management in Heritage, Piligrimage and Tourist Centres Including
Taj Protection

DEPARTMENT OF HEALTH AND FAMILY WELFARE
NATIONAL RURAL HEALTH MISSION (NRHM)
Human Resources for Health

District Hospitals

Cancer Control Programmes

MNational Mental Health Programme

Mational Programme for Prevention and Control of Diabetes, Cardiovascular
Diseases and Stroke

Assistance to State for Capacity Building in Trauma Care

MNational Urban Health Mission

Health Care for the Elderly

8 Pilot Projects

E -health including Telemedicine

DEPARTMENT OF AYUSH

Promotion of AYUSH

MNational Mission on Medicinal Plants

Public Private Partnership for setting up of specialty clinics/IPDs.

DEPARTMENT OF AIDS CONTROL (New Department )

Mational AIDS Control Programme including STD Control
MINISTRY OF HOME AFFAIRS

Crime and Criminal Tracking Network and System

Critical Infra. In Left-wing Extremist affected Areas/ Special infrastructure scheme in
Left-wing extermisim affected areas (2011-12)

Strengthening of Fire and Emergency Services

Police Education and Training




59,

60,

ol.

02,

63,

o4.

05,

00,

o/,

08,

o9,

70,

1.

72,

73.

74,

75,

76,

7.

78.

79.

80.

MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION

SJSRY

Integrated Low Cost Sanitation {ILCS)

DEPARTMENT OF SCHOOL EDUCATION AND LITERACY

Sarva Shiksha Abhiyan (SSA)

Mational Programme Nutritional Support to Primary Education (MDM)

Rashtriya Madhyamik Shiksha Abhiyan (RMSA)

Scheme for setting up of 6000 Model Schools at Block level as Benchmark of

Excellence

Strengthening of Teachers Training Institutions

Information and Communication Technology in Schools

Adult Education and Skill Development Scheme

Scheme for construction and running of Girls Hostel's for students of secondary and

Higher Secondary Schools

The Scheme for Providing a Quality Eclucation in Madrassas (SPQEM)

Inclusive Education for the Disabled at Secondary School (IEDSS)

MNational means cum Merit Scholarship Scheme

Mabhila Samakhya

The Scheme for Infrastructure Development in Minority Institutions (IDMI)

MNational Scheme for Incentive to the Girl Child for Secondary Education

Yocationalisation of Education

Appointment of Language Teachers

Access and Equity

DEPARTMENT OF HIGHER EDUCATION

Setting up of New Polytechnics and Strengthening of Existing Polytechnics

MNational Mission in Education through ICT

Health Insurance for Unorganised Sector \Workers (Rashtriya Swasthya Bima

Yojana)

MINISTRY OF LABOUR AND EMPLOYMENT
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a1,

82,

83.

84.

85.

86.

87.

88.

89.

Q0.

1.

2.

Q3.

4.

95,

90,

97.

Q8.

Q9.

100.

101.

Skill Development Initiative

Externally Aided Project (EAP) for Reforms and Improvement in Vocational Training

Services rendered by Central and State Governments

Skill Development for 34 districts affected by Left Wing Extremism
Setting up of multi-skill Development Centre

Upgradation of 1396 Govt. [Tls through PPP

Koushal Vikas Yojana

Rehabilitation of Bonded Labour

Setting up of ATls and RVTIs for women in PPP mode

Upgradation of 20 [Tl s and supplementing deficient infrastructure in
28 ITls in North East

Establishment of new ITl s in N.E. States, Sikkim and the State of J&K.

Upgradation of 100 ITls into Centres of Excellence.

Remodelling of Apprenticeship Training (payment of stipend to apprentices)
MINISTRY OF LAW AND JUSTICE

For development of infrastructure facilities for judiciary

Multi Sectoral Development Programme for Minorities in selected of minority

concentration districts

Pre-Matric Scholarships for Minorities

Post-Matric Scholarships for Minorities

Merit-cum -Means scholarship for professional and technical courses
MINISTRY OF PANCHAYATI RAJ

Rashtriva Gram Swaraj Yojana

Mission Mode Project on e-Panchayats

DEPARTMENT OF RURAL DEVELOPMENT

National Rural Employment Guarantee Scheme

Pradhan Mantri Gram Sadak Yojana (PMGSY')
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102.

103.

104.

105.

106.

107.

108.

109.

110.

1.

112,

13,

14.

115,

116.

117.

118.

119.

120.

Rural Housing - IAY
Swaranjayanti Gram Swarozgar Yojana (SGSY)
DRDA Administration

Provision for Urban Amenities in Rural Areas (PURA)  (CS from 2010-11 in PPP
Mode)

DEPARTMENT OF LAND RESOURCES
Integrated Watershed Management Programme (IWMP)#

NMPCLEM renamed as National Land Records Modernisation Programme
(NLRMP)#

Bio-fuels
DEPARTMENT OF DRINKING WATER SUPPLY
Accelerated Rural Water Supply Scheme / National Rural Drinking VWater Programme
Central Rural Sanitation Scheme
DEPARTMENT OF ROAD TRANSPORT AND HIGHWAYS
E &I for States from CRF ‘D’
E & for U.Ts from CRF
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
Post - Matric Scholarship & Book Banks for SCs students
Post-Matric Scholarship for OBCs
Hostels for SC and OBC boys
Pradhan Mantri Adras Gram Yojana
Pre - Matric Scholarship for Children of those engaged in unclean occupations

Implementation of Protection of Civil Rights Act, 1955 and Scheduled Castes and
Scheduled Tribes (Prevention of Atrocities) Act, 1989

Pre-Matric Scholarship for OBCs

Scheduled Castes Development Corporations
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121,

122.

123.

124,

125.

126.

127.

128.

129.

130.

131,

132.

133.

134,

135.

136.

137.

138.

139.

140.

Free coaching for SCs and OBCs

Scheme for Educational and Economic Development of Denotified and Nomadic
Tribes (DNTs)™

Scheme for Empowerment of Economic Backward Classes
Upgradation of Merit of SC/ST Students
MNational Overseas Scholarships for OBC students
MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION
India Statistical Strengthening Project (ISSP)
Basic Statistics for Local Level Development (BSLLD)
MINISTRY OF TEXTILES
Caltalytic Development Programme (Sericulture)
Handloom Export Scheme
MINISTRY OF TOURISIM
Product/Infrastructure Development for Destinations and Circuits
MINISTRY OF TRIBAL AFFAIRS
Scheme of PMS, Book Bank and Upgradation of Merit of ST students
Scheme of Hostels for ST Girls and Boys
Establishment of Ashram Schools in TSP Areas
Research information and hMass Education , Tribal Festival and Others
MINISTRY OF URBAN DEVELOPMENT
National Urban Information System (NUIS)
Pooled Finance Development Fund (PFDF)
MINISTRY OF WOMEN AND CHILD DEVELOPMENT
ICDS
Raijiv Gandhi Scheme for Empowerment of Adolescent
Conditional Maternity Benefit Scheme

World Bank Assisted ICDS Projects
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M. ICPS
142. Relief to and Rehabilitation of Rape Victims (CSS from 2011-12)
143, NNM
144.  Mational Mission for Empowerment of YWWomen
145. Swayamsidha - Phase |l
DEPARTMENT OF YOUTH AFFAIRS
146.  National Service Scheme (NSS)
DEPARTMENT OF SPORTS

147.  Panchayal Yuva Krida aur Khel Abhiyan (PYKKA)

Criteria tor BPL census

389. SHRIPRABHAT JHA:
SHRIMATI KUSUM RAI:

Will the PRIME MINISTER be pleased to state:
(a) the details of the criteria devised by Planning Commission for current BPL census;

(b) the details of the basis on which BPL and APL lines has been decided by Planning

Commission recently;
(c¢) whether new definition and standard of BPL and APL is not impractical and irrelevant;
(d) ifso, the details thereof;
(e) the details of the reasons for such BPL and APL norms;

(f) whether Government would revise the poverty line in view of huge protest from

different segments of society;
(g) ifso, the details thereof; and
(h) if not, the reasons therefor?

THE  MINISTER OF  STATE I THE MINISTRY  OF PLANNING
(SHRI ASHWANI KUMAR): (&) to (h) The details of criteria arrived at by the Ministry of Rural
Development for the Socio Economic and Caste Census (SECC), 2011 has undergone
modification. VWhile deprivation data will be collected during the Census, Government of India will

take into account multiple dimensions of deprivations based on data collected in SECC, 2011 for
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